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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPLE
BENCH, NEW DELHI

APPEAL NO.19/2025

RAJEEVRANJAN APPELLANT
VERSUS
M.O.EF.C&CAND ORS. _.___ RESPONDENTS

REPLY AFFIDAVIT ON BEHALF OF __ RESPONDENT
NO.10/DIRECTORATE GENERAL OF CIVIL AVIATION

I _EKTA AGRAWAL D/o. MOHAN AGRAWAL aged 39 years
working as  DEPUTY DIRECTOR office at DIRECTORATE
GENERAL OF CIVIL AVIATION, HQ, NEW DELHI_do hereby

solemnly affirm and declare as under:-

1. That I am authorized and competent to file the present reply affidavit
on behalf of the Respondent No.10/Directorate General of Cjvi]

Aviation.

b2

That in the present appeal there is not a single averment against the

answering respondent nor any relief is sought against the answering

e
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. That it is submitted that Directorate General of Civil Aviation is a

statutory body and is primarily Civil Aviation safety regulator and
regulates various aspects of Civil Aviation in India in terms of
provisions contained in Bhartiya Vaayuyaan Adhiniyam, 2024 and rules
made thereunder and is also responsible for issuance of license

pertaining to aviation like PPL’s, SPL’s, CPL’s etc. in India..

. That in the present appeal the reliefs are sought against the Respondent

No.1 and other Local Agencies and Respondent No.10 has nothing to

do with issue involved in the Appeal.

- That it is submitted that as per notified provisions of GSR 751(E) of

2015 aerodrome operator i.e.M/s.DIAL along with local administration
are responsible for monitoring and controlling of obstacles in and

around 1GI Airport.

- That the answering respondent asked M/s.DIAL to provide the details

regarding the NOC issued in respect of height of the building and the

distance from the runway.

. That it is submitted that M/s.DIAL has informed the answering

respondent that they had physically verified the site in question and

provided the following details:-

L7a\. 2) The Airport Authority of India has issued NOC vide NOCAS ID:

PALM/NORTH/B/101623/807173 to the permissible Top Elevation
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of 309.82 Mtrs. AMSL. The copy of the same is annexed as

Annexure-A.

b) The site is vacant peace of Land and construction work yet to start.
Measured coordinate/site elevation within property boundary at the
time of physical verification is observed as 28 31°17.74 “ N 077 09
*33.68 “E/269.05Mtrs (EGM-08).

¢) The measured site coordinate is assessed to be within property

boundary and issued NOC envelope.

d) The site coordinate falling in approach surface for RWY 29L and

conical surface of IGI Airport, New Delhi.

e) Limiting parameter for the site is conical surface of IGI Airport and
permissible top elevation as per OLS is 340.4 Mts(EGM-08) as
established vide GSR 751 (E ) dt.30.09.2015 and its amendment
GSR 770(E ) dt.17.12.2020.

f) The site is located at a distance of 1165 Mtrs. From [HS boundary
and 5132 Mtrs.(Extended Centerline distance) from physical

extremity of Runway 291..

8. That the above information was given by M/s.DIAL and any further
details in this regard can be provided by Airports Authority of India who
is also party here i.e. Respondent No.7.

~O, That the mandate given to the answering respondent as per the Bhartiya

\ ¥ Vaayuyflan Adhiniyam, 2024 is entirely different and the issues raised
ﬁf i
| 11“ the present appeal has nothing to do with the answering respondent.
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10.That the answering respondent is not filing Parawise reply as the same

is not required in the present appeal.

11.That it is humbly requested to delete the answering respondent from the

array of parties.

*
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Verification

Verified at New Delhi on 30" July 2025 that the contents of the above
reply affidavit is true and correct to the best of my knowledge and belief

and the inputs received from Airport Authority of India and nothing

material has been concealed therefrom.
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puiaBgn ey m OF bt PALM/NORTH/B/101623/807173

e E=t N E 2 = e B

1. Lalit Jain Son of Mr. Lakshmt Chand Jain, 2.

HIF FT1AH QH ud] Lalit Jain HUF through its Karta Mr. Lalit Jain, ﬁT-l'iﬁfDATE: 25-10-2023
3,
R/o House No. 12, Anupara Apartment, M.B.
OWNERS Name & Address , ° S0 "0 o el AP AYAT Valid Up te:  24-10-2031
e Bl A B AL THIY (TS

No Objection Certificate for Height Clearance

1) g SfTAf THTOT O HIRE fomryore onfarehRor (Hifam) T et Sifdiat a srgehd it et ud fafid famme
YA 8¢ HRe WBR (AR FIH HaA1erd) 1 Gﬁ@W?Sl(é)ﬁ?Wwﬁam 2015, Si1. U9, 3R,
770 (3) fai® 17 fedsR 2020 Ry Gfia, & Wil o siovid fem S @

L. Thisl NOC is issued by {\irports Authority of India (AAI) in pursuance of responsibility conferred by and as per the
provisions of Govt. of India (Ministry of Civil Aviation) order GSR751 (E) dated 30th Sep.2015 amended by GSR770(E)
dated 1 7th Dec 2020 for safe and Regular Aircraft Operations.

7). 39 BT B FARIA fdawu & rar waifdd Wa & oo m #E stufa e 3 1

2. This office has no objection to the construction of the proposed structure as per the following details:

L&Fntrﬁtm'rrurq“ﬂ &n'%tspn NOC ID_ - ____\_“_"_____?_PALM:’NORTHIB/I01623f807l73

Khasra No. 123072 (0Old No. 2797/2026/1 675/8), Sector-B,
Pocket-1, Vasant Kunj, New Delhi., VASANT KUNJ, West
_[Dethi,Dethi

131 16.34N 77 09 33.87E, 28 31 16.66N 77 09 34.45E, 28 31
= 116.25N 77 09 34.74E, 28 31 16.34N 77 09 34.91E, 28 31
| . . 115.75N 77 09 35.33E, 28 31 17.48N 77 09 35.98E, 28 31
[t & AR / site Coordinates™ 117.65N 77 09 36.27E, 28 31 16.36N 77 09 36.36E, 28 31
116.11N 77 09 36.52E, 28 31 17.76N 7709 36.57E, 28 31
{17.40N 77 09 37.03E, 28 31 16.88N 77 09 37.40E, 28 31
1 116.68N 77 09 37.90E

?Wﬁmﬁwuﬂaﬁ(mWﬁ% | 1

[STR), (T 3dED GRT JUTHkl T ) / Site ;269-82 M
{Elevation in mtrs AMSL as submitted by Apphcant*

|

[ ¥ FW) / Permissible Top Elevation in mtrs Above 309-32 M
{Mean Sea Level(AMSL)

g eATeT ) 4, iAo e gfteR TTgd, 7 feeehl - 110037 0T AT - 91-11-23653500

Regional headguarter Northern Region, Operational Offices Complex Rangpuri, New Deihi-110 037 Tel: 81-11- 26653566
R e e - L
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PALM/NORTH/B/101623/807173

* ST STAGH GRT IS HITAT T / As provided by applicant*
3) U SHATATRY FHIOT O PR o 9 et & sref 8: -

3. This NOC is subject to the terms and conditions as given below:

F) HATF GRI SUETSY FY T R F H1E a1 FIEwries o, T BT 8 A e e TR 3
3 o1 TR Fopa T & | YIRS T U TR, Hae i SUed S TC Rie B s qut i #
e BT A ST ded Bl £, IR A1 8 ) T d S & | e et oft W R o7 v S €
TR R, M FR1 SUT PRTY TG faaeu] § i1 ¥, T 78 SOy SFATOY O3 ST |1 Sy 1 T
TR & oo | FrefiE R & & uur e gR1 CRwTGe Y 1994 (e, e e & HRoT HERNY BT
faed ) & orefi wrfarg] &1 A |

a. Permissible Top elevation has been issued on the basis of Site coordinates and Site Elevation submitted by Applicant.
AAI neither owns the responsibility nor authenticates the correctness of the site coordinates & site elevation provided by
the applicant. If at any stage it is established that the actual data is different, this NOC will stand null and void and action
will be taken as per law. The officer in-charge of the concerned aerodrome may initiate action under the Aircraft
{Demolition of Obstruction caused by Buildings and Trees etc.) Rules, 19947,

) SR T T ¥ e ¥ Aded R JUae BRI U RIS I id &1 5P X AATEH 3R IuUg A
W oifdpa R T & SR 6 srgemes 3 fear T 81 $i1dess / FiivE U8 GATET FX 1o sifend fohg o e
ITF Wd A A @R ¥ Rt o R & et &, e SR o) ST WHIv U5 I e & fog SRt i
S|

b. The Site coordinates as provided by the applicant in the NOC application has been plotted on the street view map and
satellite map as shown in ANNEXURE. Applicant/Owner to ensure that the plotted coordinates corresponds to his/her site.
In case of any discrepancy, Designated Officer shall be requested for canceliation of the NOC.

) TIRUKE TTE 1 I I Ui, S g o Fawl ik Wi 1 srare GiiEe e & e v
(313 U1 HIfeTep & 1Y Yd TH-aG P T T AR P HPA 8 |

c. Airport Operator or his designated representative may visit the site (with prior coordination with applicant or owner) to
ensure that NOC terms & conditions are complied with,

) I 1S (YR TR iR B 0T SHL e HuTS (T TH T Teh) & R4 Bl S DI U Bl
ot | erufa, UREAT @t siftpan FErS = ATH AR HuTS (o) R B FHUTE |

d. The Structure height (including any superstructure) shall be calculated by subtracting the Site elevation in AMSL from
the Permissible Top Elevation in AMSL i.e. Maximum Structure Height = Permissible Top Elevation minus (-) Site
Elevation,

) SR FHIO O S HRAT, R TIREBITE T 1934 , & JaI 9-A TU1 §HP S{avid GH0-9HY W W
ST TUT THRSPTHT (AW (1994 1, Faff NS F FRON Ry 7 fYeden) & oAefA 2 |
e. The issue of the 'NOC"' is further subject to the provisions of Section 9-A of the Indian Aircraft Act, 1934 and any

notifications issued there under from time to time including, “The Aircraft (Demolition of Obstruction caused by Buildings
and Trees etc.) Rules, 1994™.

B) BIS i Ay I w=, rgei ofzer, e, g, Ul Bt E srua B o aeg ot R W veR &
Hag® JuehT IR 2 B I oAy Siftman s A FW 8 9 =i |

f. No radio/TV Antenna, lightening arresters, staircase, Mumty, Overhead water tank or any other object and attachments of
fixtures of any kind shall project above the Permissible Top Elevation as indicated in para 2.

gpefter e St v, aftcarer wrrter wtm argtt, 78 freefi - 110037 TaTy wEAT - 91-11-25653566
Regional headquarter Northern Region. Operational Offices Complex Rangpuri. New Dethi-110 037 Tel: 81-11-25653566
o B Fr rrok ey o &
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PALM/NORTH/B/101623/807173

wnin faormem wihesra
AMPORTS AUTHORITY OF tNDiA

o) fammgs dav fig & 8 kv & HiaR e, oot a1 [t sy Sum w1 Iuain St Io wne ¥ e o &1 we
Y1 7E e 3, F A B

g. Use of oil, electric or any other fuel which does not create smoke hazard for flight operation is obligatory, within § KM
of the Aerodrome Reference Point

) U8 WHINYS $HS TRI Bl 1 i 9 8 Ul $i 3fafy & 1T Ay 3| U IR R @ At &t o 9! 8,
FR1d 3 T4 TRE BT 37y TSI B WA 31 aia § 37 0 & 1R farm o oiR e seToTs 8 e
Fyan safey  WieR I fora oy |

h. The certificate is valid for a period of 8 years from the date of its issue. One-time revalidation shall be allowed, provided
that such request shall be made within six months from the date of expiry of the NOC and commencement certificate is
obtained within initial validity period of § years.

) 437 & fmfo & R 91 36 a1 5 ot weg wa R R Y ot e a1 e # SEiee T @ s
foreres! e, i a1 T & RN G WS-8 AMge! & 1Y YA I 8 | A & qféa wemer &) aHifda
B arelt g o iafaty wrw A B

i. No light or a combination of lights which by reason of its intensity, configuration or colour may cause confusion with the
aeronautical ground lights of the Airport shall be installed at the site at any time, during or after the construction of the
building. No activity shall be allowed which may affect the safe operations of flights.

3) AP R AWMU IR 1 IUE UM fanm A IO WR, F0 1 T weme 4 g8 (e ot ofd & i
DIg RIGTIC/EET el a5 ST |

j- The applicant will not complain/claim compensation against aircraft noise, vibrations, damages etc. caused by aircraft
operations at or in the vicinity of the airport.

3) S T U1 WETe gy Smufdf Afd Arge aefen (ST HRa $t TUTER www.dgea.nic.in T IUEH) TR
e SiTageheTy SEer ol UTé | §H-4 B AR 6 T I 6 A ARG e = & SFaR Suwe R
ST |

k. Day markings & night lighting with secondary power supply shall be provided as per the guidelines specified in chapter
6 and appendix 6 of Civil Aviation Requirement Series ‘B’ Part [ Section 4, available on DGCA India website:
www.dgca.nic.in

@) HaH & R & A died s vt demer smmfyy, Wefi ynftewol @ 391 saes @) RrgRi gn, [ifd
T 3T o SFTIRT FHTUY o4 $1 3exd YR Td Fafta faam e R 31 ¢ au 39 4R & wifia
31 gfed fbelt 3ra Igway gd & oy Searesl & &0 & uai gl a1 o |ebel |

L. The applicant is responsible to obtain all other statutory clearances from the concerned authorities including the approval
of building plans. This NOC for height clearances is only to ensure safe and regular aircraft operations and shall not be
used as document for any other purpose/claim whatsoever, including ownership of land etc.

med AT FHTOGS HTEST B T Chillarki,L.G.I Airport,Rohini Heliport,Safdarjung

Airport,Sampla,Sikandrabad fAHTERN & ety & a1 T § | T8 SATART WHIOTG HRde fawm v it &

fammmeérEt ofR s aESY und fufaw farmias, ot T, o, 751 () O T 3R, 770 () §RT GRNTAT & 3! -

gl, ST - 1V (MTT- 1, SR 1V (MITT -2; FaT RCS BaTE 37F) 3R - v 3 Tltas €, & forg o fman
I

m. This NOC ID has been assessed with respect to theChillarki,|.G.1 Airport,Rohini Heliport,Safdarjung
Airport,Sampla,Sikandrabad Airports. NOC has been issued w.r.t. the AAT Aerodromes and other licensed Civil
Aerodromes as listed in Schedule — IIT, Schedule — IV(Part-I), Schedule- IV (Part-2; RCS Airports Only) and Schedule-V1I
of GSR 751(E) amended by GSR770(E)

gl qerery Sult 4, witarer sratert afet tngd, 7¢ feeeft - 110037 0T e - 91-11-25653568

Regional headguarter Northermn Region, Operationatl Offices Complex Rangpuri, New Dethi-110 037 Tel: 91-11-25653566
1" m Y’Y".:";:; IFY TTTEYTETS % Ll
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PALM/NORTH/B/101623/807173

MRPORTI AUTHORITY 0F IKCA

&) T T 3& v & R 87 & SR 85 ot 3, S b sfiedem 751 ) 1 HTE.v A giieg B,
e ) TeiT FIHTT § SfeT ¥ SFTaf THTOE 31 gl & | SRUgsiR 751 (&) . TH. 3R, 770 (%) G| SR &
P 13 3 AR, HAGH! B 3 Riet B o), Sl STaaR 751 (&) W, T, 3R, 770 (%) GR1 G & Hgl- IV
(T -2, SR gard o1 3 STy & w0 H GHag R T A fan 8 & SR & st €, o deem
5T THR & 1 SFATUTRT IO o 3 HaRdhd & |

n. Applicant needs to seek separate NOC from Defence, if the site lies within the jurisdiction of Defence Aerodromes as
listed in Schedule — V of GSR 751 E amended by GSR770(E). As per rule 13 of GSR 751 E amended by GSR770(E),

applicants also need to seek NOC from the concerned state government for sites which lies in the jurisdiction of unlicensed
aerodromes as listed in Schedule-IV (Part-2; other than RCS airports) of GSR 751 E amended by GSR77(E)

) TR TRETOT O (iR % Fatt o 3 Y Rufy SR afgeTe g1 W BT |

o. In case of any discrepancy/interpretation of NOC letter, English version shall be valid,

) R B Sar SR/ e Bt Fad F ot ot ferare & argeey st U voHTHUe § ) W Erl |

p. In case of any dispute with respect to site elevation and/or AGL height, Permissible Top Elevation in AMSL shall prevail,

it e Iadt &, aRErer el i, 72 feedfl - 110087 quury HEAT - 91-11-25653566
Regional headguarter Northern Region, Qperational Offices Complex Rangpuri. New Delhi-1 10 037 Tel: 91-11-25653566
n 4'3-;& H:; T TTSETTTAr ‘§ (Ll
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&5 1A / Region Name:

HARAY fau=9a=

AIRPORTS AUTHORITY OF |

59

PALM/NORTH/B/101623/807173

JTY/NORTH

Wﬁﬁ Gif'am/[)esignated Officer

:l'l'qf UEATH/A&Hit Hied B¥AT&R Name/Designation/Sign
with date

u-

/ 2
Qﬁnlm Zwn T63N,/UTPAL DUTTA BARU

ARTHAUE (lziﬁt!ﬂ}/General Manager (ATH)
A%/ Northem Region

AR
NATS ComplexﬂG! Atrpoft New Dethi-3

-WWPreparedby 4010 Lo 3
: MEENAKIHE ﬁwhﬂ AM(AT M)
- : e
i Ly
, | nC\16)23
WWTITIT Verified by ANAY EEN A
Dem (A
SO TSI/ EMAIL ID - noc_nr{@aai.aero
W/ Ph: 011-25653551

ANNEXURE/SJqF

Distance From Nearest Airport And Bearing/ﬁﬁ'ﬂ e ﬂ'ﬂﬁ 3 drafar

Distance (Meters) from Bearing(Degree) from
Airport Name/ Nearest ARP Nearest ARP.
famTEE &1 T ﬁnﬁaamﬁfa‘gﬁg'ﬁ ﬁnﬁaﬂ‘dﬁﬁg@r
Chillarki 5200417 613
AT s ; S
. Rohini Heliport 35 .. .. . 15784 )
 Safdarjung Airport 833369 21223
Sampla | 46831.65 133.9
Sikandrabad | 5549821 283.63
ST S A N RT R (6163 g2

#Ril ETery sad &0, aftare wefes g o1, 75 freeft - 110037 GO WG - 91-11-25653666

Regional headguarler Northern Region. Qperational Offices Complex Rangpuri. New Dethi-110 037 Tel: 91-11-25653566
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Satellite View

St 1 2625 PR et -

Lt e I i, whearert e afest TR, % Pl - 110037 gTHIY HEAT - 91-11-25653566

Regional headquarter Northern Region, Operational Offices Complex Rangpuri, New Dethi-110 037 Tel: 91-11.25653568
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